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(c) This will be examined in ac-
cordance with the provisions of the
Cinematograph Act, 1852 and the
rules made thereunder,

Charges against Government o7 Sikkim

9999. SHRI K, B. CHETTRI: Will
the Minister of HOME AFFAIRS be
Pleased to state:

(a) whether Government have re-
ceived any representation from the
political leaders of Sikkim alleging
political leaders of Sikkim alleging
the Chief Minister of Sikkin:;

(b) if so, action taken thereon; and

(¢c) it not, the reasong thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
TAIRS (SHRI S. D. PATIL): (a) to
(c). A memorandum addresseq to the
Union Home Minister by Shri Nar
Bahadur Bhandari, President, Sikkim
Janata Party containing allegations
against the Chief Minister of Sikkim
and the State Administration was re-
ceived in July, 1977, In accordance
with the settled procedure, the me-
morandum wes referred to the Chief
Minister of Sikkim for inviting his
comments which have been received.
The matter is under examination.
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